Milestone for CG HC: ;
Digitisation centres,
e-Summons launched
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Raipur: The Chhattisgarhju-
diciary achieved a significant
milestone towards transpa-
rent, swift, and paperless jus-
tice delivery with Chhattis-
garh High Court Chief Justi-
ce Ramesh Sinha virtually in-
augurating digitisation and
scanning centres in the dis-
trict and sessions courts of
Raigarh, Janjgir-Champa,
Korba, and Bemetara.

He also launched video
conferencingfacilities betwe-
en all 23 district courts and
district hospitals, along with
e-summons services for cri-
minal cases.

The Chief Justice hlgh-
lighted that video-conferen-
cing between the 23 district
courts and district hospitals
will benefit medical profes-
sionals whoneed toparticipa-
te in court proceedings. They
- will no longer need to travel
longdistancestogivetestimo-
ny or appear in trial courts &
can record their statements
via video conferencing.

- Chief Justice Sinha said

CJ Ramesh Sinha

1 this marks
Bl an impor-
tant. day . in
the history
- of Chhattis-
garh'sjudici-
al system.
The Chief
Justicesaide-
summons will simplify and
make the process of serving
summons more effective, eli-

‘minating the need for multi-

ple dates for summons delive-
ry..

across Chhattisgarh. Obser-
ving the lack of judicial in-
frastructure and essential fa-
cilities causing inconvenien-
cetolitigants, advocates, judi-
cial staff, and officers, he
initiated proactive efforts. As
a result, district courts star-
ted first aid clinics and post
offices.

Justice Narendra Kumar
Vyas, Chairman of the High
Court Computerisation Com-
mittee, also attended the vir-
tual inauguration ceremony.

Chief Justice Sinha, visi-
‘ted remote district headquar-
ters and outlying courts
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